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MR. SPEAKER: Let me verify it. 

The hon. Member gave it to me at 
10.59 a.m. How can I see it? How 
can 1 allow it? It is very wrong. Nor
mally. this should have come after 
24 hours. The hon. Member did not 
give me any time to see it.
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MR. SPEAKER: I had received 

this only at 10.59 a.m. Let the hon. 
Member kindly sit down now.
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11.39 brs.
RE: FLOODS IN WEST BENGAL

MR. SPEAKER: Now Shri Mano
ranjan Hazra. . . . .

SHRI B. N. REDDY (Niryalguda):
I want to make a submission in re
gard to the drought in Andhra Pra
desh, . . .

MR. SPEAKER: I have Called 
Shri Manoranjan Hazra.

SHRI MANORANJAN HAZRA 
(Arambagh): I beg to submit that 
after having been hurt by the un
precedented drought, the entire 
State of West Bengal has been affec
ted with serious floods at present 
especially the Lower Damodran. ba
sin, that is, from the south west of 
the Burdwan district to the shore 
of the sea, that is, the districts of 
Howrah and Midnapur with Aram
bagh sub-division of Hooghly have 
been badly affected. I would request 
the hon. Minister to take note of 
It. As vou know, Sir, the Govern
ment of West Bengal could not 
prove themselves to be worthy and 
competent to cope with the situa
tion.

Therefore, Central aid and help 
should bo sent immediately to res
cue the flood-stricken people of 
West Beni*al. I request you to convey 
this 1o the hon Minister.

11 .4 0  h r s .

RE: ARREST AND DETENTION 
OF MEMBER—contd.

MR. SPEAKER: Shri Ishwar Chau- 
dhry. He has given two or three 
communications.
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MR. SPEAKER: It is a State mat
ter. It cannot come within the cogni
sance of the Central Minister.
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